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public sector undertakings. IDPL
have however, voluntarily reduced
the pooled price of Sulphaguanidine
from Rs. 115.68 per kg to Rs. 100 per
kg ex-factory for the bulk.  There
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had been reduction in the prices of
following formulations made by M;s.
IDPL consequent to reduction in
prices of Chloramphenicol and Ampi-
cillin canalised through S.T.C. :

S. Name of the formulation
No.

Pack

(1) Chloramphenicol caps.250 mg
(2) Chlramphenic)l-Streptumycin ¢aps.
(3) Broacil caps 250 mg.

Government had also approved
maximum retail price of Em-Dopa
tablets (250 mg) at Rs. 61.33 per
10X 10 strip on 20th May, 1975 IDPL
have, however, reduced the maximum
retail price from Rs. 61.33 to Rs. §3
per 10X 10 tablets from 4th June, 1975.

(¢) and (d). A statement showing
the list of bulk drugs and formula-
tiong manufactured by the public
sector undertaking, viz., Indian Drugs
and Pharmaceuticals Limited and
Hindustan Antibiotics Limited, 1mn
respect of which prices were revised
upwards during 1976 is laid on the
Table of the House [Placed in Ltbr-
ary. See No, LT-1050(/761.

Construction of Jakhapura-Banspani
Railway Line

1117. SHRI CHINTAMANI PANI-
GRAHI: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the construction work
of Jakhapura-Banspani Rail Link will
be undertaken sgon;

(b) it so, by what time; and

(c) how many track kilometers
will be undertaken for construction

. in 1676-77 and will it start from

t

E

Jakhapurs to Daitari?

2 Retai Retail
Size 1cel price
fo after
recucon  reduction
Rs. Rs.
100 caps 43 45 37 43
50 caps 20°00 18 54
25x4caps 119 60 g6 39
Strip

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH): (a) to (c). Final
Location Surveys for the construction
of Banspani-Jakhapura rail link have
recently been completed Provision
of Rs. 1 crore has been made for the
project in 1976-77 and construction
work is proposed to be taken up in
the coming Financial Year. It js pro-
posed to discuss the subject of phasing
of the project and extent of cost to
be borne by the State Government of
Orissa in an inter-ministerja] meeting
under the aegis of the Planning Com-
mission, anq decisions in this regard
are expected to be taken shortly,

Legal Aid set up in States

1118. SHRI DASARATHA DEB:
Will the Minister of LAW, JUSTICE
AND COMPANY AFFAIRS be pleas-
ed to state:

(a) whether any legal aid set wup
to aid poor and Scheduled Castes and
Scheduled Tribes litigants has been
set up n different States;

(b) what steps are being taken to
persuade the remaining States to set
up such legal aid apparatus imme-
diately; and



75 Written Answers

(¢} whether Government propose
to encourage private agencies also to
provide legal aid?

THE MINISTER OF STATE IN
THE MINISTRY OF LAW, JUSTICE
AND COMPANY AFFAIRS (DR.
V. A, SEYID MUHAMMAD): (a)
Scheme of Legal Aid hag been in
vperation, in a small way, in many
States and Union Territories since the
Seconq Five Year Plan. According
to the information available, current-
ly the Scheme of Legal Aid is in
operation in Andhra Pradesh, Rihar,
Kerala, Gujarat, Haryane, Himachal
Pradesh, Jammu & Kashmir, Madhya
Pradesh, Uttar Pradesh, Maharashtre,
Karnataka, Orissa, Punjab, Rajasthan,
Tamil Nadu, Tripura, West Bengal,
Dadra, Nagar Haveli, Goa, Diu &
Daman and Pondicherry,

(b) and (¢) The role of the State
Governments and voluniary agencies
in an integrated Legal Ajd Pro-
gramme is under examination of
Government.
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Drop in off take of Soda Ash Indusiry

1120. SHRI DHAMANKAR: Wil
the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) the reasons for the recent gharp
drop in the off take of Soda Ash by
consumers, ag a result of which the
manufacturers are stated to be pass-
ing through difficult times and have
been reducing the prices drastically
to liquidate their heavy stocks;

(b) the steps being taken to see that
the manufacturers get a fair return
and the industry as a whole does not
suffer; and

(c) whether it is proposed to lift
the ban on export of this item and
give the industry an export outlet?

THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI P, C.
SETHI): (a) to (c) Government
exercises no control on the price and
distribution of soda ash. The accu-
mulation of stocks of soda ash with
the manufacturers are wartly guc to
a marginal ghortfall m the ofi-take
by the consumer ndustries and partly
because of increase in production in
the recent months The difficulties of
the producers as represented by the
Alkali Manufacturers’ Association gre
being looked into Exports of Iimited
quantities may be permitted to enable
the manufacturers to mamntain pro-
duction provideq that the internal
demand is met in full,
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